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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES, MUMBAI

CONSOLIDATED CAUSE LIST OF SA/MA/ PART HEARD MATTERS/ CLARIFICATION/ SPECIAL
" BENCH/ THIRD MEMBER/ PRONOUN‘CEMENT FOR FRIDAY 14.08.2026

I Before Hon'ble Justice (Retd.) C V Bhadang, President

" COURT ROOM NO. (1)

Webex ID 26413999282 ____Password 2026

o ' M/s. Olectra Gréentech Ltd. (for constitition of e

1 ITA 2289/Hyd/25 Special Bench) Hyderabad/
, e et B M/s. Olectra Greentech Ltd. (for constltution of .

2~ ITA 55/Hyd/26 Special Bench) Hyderabad/

I Before Hon'ble Justice (Retd JCV Bhada__g, Presulent &

Shn Arun Khodpia (AM) = v

1 MA 351/M/26 Mr. Balram Singh B/President
2 MA 326/M/26 Naresh Purohit B/President
COURT ROOM NO. (2) I Before S/Shri Saktijit Dey, VP & Vikram Singh Yadav, AM

1 MA 325/M/26 ' Tata Education Trust E/VP

II Before S/Shri Saktijit Dey, VP & Makarand V Mahadeokar, AM

1 SA (ll’i‘f\/ 61\/;/8?36/M /26) Bhavin Manilal Tataria | - ' | B/-
2 "SA (11,}2/ 61\;15/6316/M /24) Telepgrformaﬁce ‘Global Busniness Pvt. Ltd. H/- -—
3 BA (1&;/ 2,474296/1\4 /24) Teleperformance Global Busniness Pvt. i,td. . H/-
4. SA (11%[8\/ 81\'47/1276/ M / 2 5) Teleperformaxice Global Busniness Pvt, Ltd. | H/-
5‘ SA (11,;2/ 6D/éé276/M / 2'4) Teleperformance Global Busnines§ Pvt. Ltd. .. H/-
6 SA (ﬁf\/ xézgim j26)  SMSmtegrated Eaciiity'Sef%icés Pvt Ld o
OOiJRT ROOM NO.(3) I Before S/Shri C N Prasad, JM & Arun Khodpia, AM
'1]-‘2‘ ITA '6911‘ 8 6912/M/24°  Shreenath Constructmn (PH) S FJ-
3 ITA 6919/M/24 : Shreenath Construction (PH) » T T F/-
"4-6 ITA 6931 to 6933/M/24 Shreenath Construction (PH)Y S R T . F/-

1l Before 8/Shri C N Prasad, JM & Makarand V Mahadeokér, AM

1-2 ITA 2255 & 2348/M/26 Bhagwati Ferro Metal Pvt Ltd.(PH) 5 B/-
3-4 ITA 2256 & 2470/M/26 Bhagwati Steel Cast Pvt Ltd.(PH) B/-
5 ITA 1245/M/26 Surekha Dinesh Adani (PH) B/-
6 ITA 1683/M/26 M/s. Navjyoti Farming Pvt. Ltd. (for clarification)  B/-

111 Before S/Shri C N Prasad, IM & G M Doss, AM

1 ITA 4160/M/26 . Pierre Julian John D'Souza (for clarification), ¢/-
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" COURT ROOM NO. (4) 1 Before Smt. Beena Pillai, JM & Shri Arun Khodpia, AM

General Reinsurance Corporation (for. 1/-

1 ITA 1735/M/26 clarification)

11 Before Smt. Beena Pillai, JM & Shri Jagadish, AM

1 MA 245/M/26 St. Thomas Church E/JM
2 ITA 1032/M/22 ‘State Bank of India (PH) G/- 201819
3 ITA 2784/M/14 State Bank of India (PH) G/-  2005-06
4 ITA 6004/M/17  State Bank of India (PH) G/- 2006-07
5 ITA 3328/M/18 State Bank of India (PH) G/- 201415
6 ITA 3430/M/18 State Bank of India (PH) G/-  2014-15
7 ITA 2874/M/19 State Bank of India (PH) G/-  2015-16
8 ITA 3034/M/19 State Bank of India (PH) G/-  2015-16
9 ITA 3419/M/19 State Bank of India (PH) G/-  2015-16
10 ITA 3420/M/19 State Bank of India (PH) G/-  2016-17
11 ITA 3470/M/19 State Bank of India (PH) G/-  2015-16
12 ITA 3472/M/19 State Bank of India (PH) G/-  2012-13
13 ITA 3503/M/19 State Bank of India (PH) G/-  2016-17
14 ITA 3504/M/19 State Bank of India (PH) G/-  2015-16
15 ITA 3572/M/19 State Bank of India (PH) G/-  2012-13
16 ITA 3573/M/19 State Bank of India (PH) G/-  2015-16

17 ITA 147/M/22 State Bank of India (PH) G/-  1999-2000
18 ITA 328/M/22 State Bank of India (PH) G/-  2017-18
19 ITA 1033/M/22 State Bank of India (PH). G/-  2018-19
20 ITA 1121/M/22 State Bank of India (PH) G/-  2018-19
21 ITA 1373/M/22 State Bank of India (PH) G/-  2017-18
22 ITA 1798/M/23 State Bank of India (PH) G/-  2017-18
23 ITA 1967/M/23 State Bank of India (PH) : G/-  2017-18
24 ITA 4097/M/23. State Bank of India (PH) ' G/-  2003-04-
25 ITA 4116/M/23 State Bank.of India (PH) G/-  2000-01
26 ITA 4118/M/23 State Bank of India (PH) G/-  2004-05
27 ITA 4447/M/23 State Bank of India (PH) - G/-  2008-09
28 ITA 1529/M/24 State Bank of India (PH) G/-  2014-15
29 ‘ITA 1530/M/24 State Bank of India (PH) G/-  2017-18
30 ITA 2190/M/24 State Bank of India (PH) G/-  2019-20
31 ITA 495/M/25 State Bank of India (PH) G/-  2005-06
32 ITA 577/M/25 State Bank of India (PH) - G/-  2005-06
33 ITA 1593/M/25 State Bank of India (PH) G/-  2019-20
34 ITA 2285/M/25 State Bank of India (PH) G/-  2019-20
35 ITA 2717/M/25 State Bank of India (PH) G/- 202021
36 ITA 3086/M/25 State Bank of India (PH) G/-  2020-21
37 ITA 3580/M/25 State Bank of India (PH) G/-  2017-18
38 ITA 4311/M/25 State Bank of India (PH) G/-  2017-18
39 ITA 5180/M/25 State Bank of India (PH) G/-  2017-18.
40 ITA 7040/M/25 State Bank of India (PH) G/-  2013-14
41 ITA 7041/M/25 State Bank of India, (PH) G/-  2014-15
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COURT ROOM NO. ( 5 )

1

MA 148/M/26

1 MA 364/M/26

COURT ROOM NO. (6}

1
1-2

3-4

6-7
8-9

T 1-2

ITA 4134/M/26

MA 340 & 341/M/26
MA 352 & 353/M/26
ITA 6717/M/24

ITA 744 & 745/M/26
ITA 985 & 986/M/26

‘MA 309 & 310/M/26

COURT ROOM NO. ( 7 )

1
3

MA 52/M/26
MA 59/M/26
ITA 1611/M/26-

1 ITA 1002/M/26

1 Before Shri Sandeep Gosain, JM
' Ayshabi Abdul Majid Shaikh ~  sMC/JM

11 Before S/Shri Sandeep Gosain, JM & Bjigy_gnan'da Pruseth, AM

Deluxe Jewels D/AM

1 Before S/Shri Om Prakash Kant, AM & Pawan Singh JM

Seepz Special Economic Zone Authority G/-

11 Before S/Shri om Prakash Kant, AM & Anikesh Banerjee, JM

Jamnagar Utilites & Power Pvt. Ltd. ' F/AM

Manjiri Horse Breeders Farm Pvt. Ltd. A/AM
Kalpataru Project International (for Clarification) K/-
Kalpataru Project International (for: Clarification) K/-
Kalpataru Project International (for: Clarification) K/-

III Before S/Shri Om Prakash Kant, AM & Siddhartha Nautiyal, JM

Nayan Rajendra Kshatriya : - B/AM- e

1 Before S/Shri N K Choudhry, JM

M/s. Keli Cultural Association SMC/-
Prem Prakash B SMC/-
Aakash Minning Pvt. Ltd. (for clarification) SMC/-

11 Before S/Shri N K Choudhry, JM & Jagadish, AM

Jyotiprasad Taparia (for vclariﬁcation) ' F /-



COURT ROOM NO. ( 8)
1 MA 358 & 359/M/26

1. MA 36/M/26
2-3 MA 355 & 356/M/26

1 MA 150/M/26
2 ITA 69/M/26

\

COURT ROOM NO.{9)

1 - MA 244/M/26
ITA 5088/M/26
ITA 5053/M/26

1 SA 94/M/26
2 ITA 1946/M/26

MA 367/M/26

4 MA 181/M/26
ITA 447/M/26"
ITA 3496/M/26
ITA 4983/M/26
“ITA 3335/M/26

COURT ROOM NO. ( 11)

1-2 MA 335 & 336/M/26

- - T .

1 Before Shri Pawan Singh, JM

O P Jindal Foundation SMC/JM

11 Before S/Shri Pawan Singh, JM & Arun Khodpia, AM

‘New Bombay Merchant Eductional Foundation ~ B/JM
Bombay Merchantile Corporation ’ B/AM

111 Before S/Shri Pawan Singh, JM & Makarand V Mahadeokar, AM

Advanced Computers & Mobiles India Pvt. Ltd. A/IM
Shangrila India Pvt. Ltd. sme[aem

I Before S/Shri Anikesh Banerjee, JM & Arun Khodpia,'AM

St Thomas. Church ’ E/JM
Maalaga Social Foundation (Pron) D/JM 11.08.26
Manpreet Estates LLP (Pron) D/JM 10.08.26

II Before S/Shri Anikesh Banerjee, JM & Bijayananda Pruseth, AM o

Arokiaswamy Velumani'.(PH) ' A/-

Arokiaswamy Velumani {PH) : Af-

Rotary Club of Bombay Queens Necklace '

Charitable Trust K(SMC)/JM

Packt Publishing Pvt. Ltd. ' s J/JIM

Aashraya Buildtech Pvt. Ltd. (Pron) A/JM  27.07.26
Alibaba Cloud India LLP (Pron) - : -A/JM  30.07.26

Anarock Property Consultants Pvt Ltd. (Pron) A/IM - 24.07.26

Amar Plastics (Pron) ' o A/JM 22.07.26

Before S/ Shri Siddhartha Nautlyal JM &. Shri Makarand A\
Mahadeokar, AM .

Madhu Bhupatbhai Lukhi- H(SMC)/JM
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The Following Cases are adjourned to 28.08.2026

1  MA 338/M/26 Kumaon Engineering Co. Pvt. Ltd. - H/AM
'2° MA 67/M/26 Vinay Ramanlal Shah _ F/JM
3-4 MA 74 & 75/M/26 Vinay Ramanlal Shah - - F/IM
5 MA 16/M/26  Pir Mukaddam Saheb Charitable Trust C/JM
6 - MA 360/M/26 Classic Share & Stock Broking Services C/JIM
7 T MA 132/M/26 " Deepak Omprakash Kanodia™ ~~ = ' D/AM
8 MA 366/M/26 Roman Catholic Chruch of St. Joseph ' : D/JIM
9 MA 212/M/26 Asha Shivdasani - A/AM
10 MA 334/M/26 Hemant Surendra Jain SMC/JM
11 MA 329/M/26 Arvind Manshuklal Unadkat SMC/AM
12 MA 346/M/26 . All India Transport Agency o A/AM
13 MA 156/M/26 . Macwear c/JM

The Following Cases are adjourned to 11.09.2026

1 MA 331/M/26 Unilever Industries Pvt. Ltd. J/IM
2 MA 347/M/26 M/s. Hubtown Ltd. E/JM
3 MA 242 /M/25 ’é‘l;: IS;\c_ir.lgeet Plaza LFTEX Office Premises Cé-op J/AM
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